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Transfer of C.P.W.D Sectional
Officers

| 58. SHR1 RAMSHEKHAR PRASAD
SINGH : Will the NIRMAN AUR AWAS
MANTRI1 be pleased to state :

(a) whether the C. P. W. D, Sectional Offi-
oefs are transferred after every three years;

(b) if so, whether it is strictly followed:

() whether there had been cxceptions at
South Avenue Enquiry Office, New Delhi; and

(d) if so, the reasons therefor ?

NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI (SHR1 1. K. GUJ-
RAL) : () to (d)- The normal period of conti-
nuous stay of Sectional Officcrs ata particular
station is four ycars. They can, however, be
allowed to rcmain at any station beyond the
normal period of stay upto a maximum of 8
years provided they do not work in any part-
cular Division or a group such as Maintcna-
nce or Construction or Planning for more than
four years. This can be reduced or extended
Sfurther in the exigencies of service. There is
dtie Sectional Officer in the South Avenue
Enquiry Office who has been in Dethi for over
eight years and has also completed more than
four years in the Maintenance Group. He is,
therefore, due for transfer outside Dethi. In
fact, orders transferring him had been issued
but as the new Parliament had been summoned
to meet on the 22nd March, 1971 and as some
of the M.Ps who had not been re-elected had
to vacate therr flats and new M.Ps had to
occupy them, it was not considered appropris
ate to effect a change during this transitional
period and and he has, therefore, been retain-
ed till the 30th June, 1971 when he will be
relieved of his present assignment for taking
up a new job outside Delhi.
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Progress at Haldia Refinery Project

60. SHRI S. C. SAMANTA : Will the
PETROLEUM AUR RASAYAN MANTR1
be pleased to state :

(a) how far the works of the Haldia Refi-
nery have proceeded upto-date;

(b) whether any construction work is at
present going on;
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(¢) how much of the construction work 15
being done departmentatly and how much by
contractors;

(d) how many staff quarters have alrcady
been buglt: and

(c) whether the Head Office of the Relinery
has been shifted to Haldia ?

PETROLEUM AUR RASAYAN MAN-
TRI (SHR1 P. C.SETHI :(a) and (b). The
overall progress achieved in the construction
of Haldia Refinery as on 31st March, 1971 18
as follows :

Technip Petrom Petrom EIL Direct
EIL-ND France EIL-ND Romania service
Engineering 82.89, 70% 649, 7% 45'7%
Construction Technip 1.E. E. L L.
209, 10% 21-49,
The construction jobs currently in progress Sale of Kerala Girls in Foreign
at site are earth work and site grading. pie- Countries

loading of tanks and preparation of tank pads;
construction of roads, township and ware-
house; sinking of tube wells; tank erection;
and work connected with piles and
foundations,

() The entire construction work is being
done by other agencies under the overall su-
pervision and responsibility of the three princi-
pal contractors namely Technip of France,
Pgtrom of Romania and Engincers India Li-
mited (ETL) a Central Public Undertaking.

() The comstruction work on the first
phase of the township consisting of 208 dwell-
Ing units has already started. Besides IOC
ha\{e also taken over 42 houses from §. E.
Railway at Hathiberia and 30 blocks from the
Industria) Housing Scheme of the West Bengal

GOV_emmmt to meet the immediate housing
requirements.

(€) Yes, Sir,

61, SHRI MUKHTIAR SINGH MALK :
SHRI K. LAKKAPPA :

Will the VIDESH MANTRI be pleased to
state :

(a) whether Government have since recei-
ved the report of Inquiry into the alleged sale
of a Kerala girls in some foreign countries;

»

(b) whether girls are stil} abducted from the
State of Kerala and are being sold in foieign
countries; and

(c) whether Government have taken or
propase to take any action in this regard ?

VIDESH MANTR/1AYA MEN UP
MANTRI (SHR1 SURENDRA PAL
SINGH) : (a) to (c). The comprehensive in-
quiry initiated by the Government of India into
the reported sale of Catholic girls from Kerala
tp Convents in certain European countrics is





